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have been increased by 2% across the board for labour intensive and MSME sectors
leading to additional annual incentive of ¥ - 4,567 crore. This was in addition to already
announced increase in MELS incentives from 2% to 4% for Readymade Garments and
Made Ups in the labour intensive Textiles Sector with an additional annual incentive
of ¥ 2,743 crore. Further, incentives under Services Exports from India Scheme
(SEIS) have also been increased by 2% leading to additional annual incentive of
31,140 crore.

Status of Mega-Regional FTA with Asia Pacific Nations

1764. DR. SANITAY SINH: Will the Minister of COMMERCE AND INDUSTRY be
pleased to state:

(a) the present status and development of proposed mega-regional Free Trade

Agreement with the other Asia Pacific Nations;

(b) the result in generating employment through Regional Comprehensive

Heonomic Partnership (RCEP) programme during the last three years thereol; and

(c) the action taken by Government and achievements on liberalising trade

policy under the FTA programme thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI CR. CHAUDHARY): (a) to (c) The Regional Comprehensive Economic Partnership
(RCEP) is a proposed comprehensive Free Trade Agreement between the ten ASEAN
member States namely Brunei, Cambodia, Indonesia, Laos, Malaysia, Myanmar,
Philippines, Singapore, Thailand and Vietnam as well as their six Free Trade Agreement
(FTA) partners namely Australia, China, India, Japan, New Zealand and South Korea.
Twenty rounds of negotiations along with five Ministerial Meetings have been held
under RCEP. The RCEP is intended to generate greater trade and investment flows

amongst the participating countries.
Shutting down of the office of DGS&D

1765. SHRIMATT VIIILA SATHYANANTH: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

() whether it 1s a fact that Government has initiated the process of shutting
down the more than 100 year old Government procurement arm, the Directorate General
of Supplies and Disposals (DGS&D);

(b) if so, the details thereof;



